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a scparate Development Board for Konkan region as there are other instruments
available to the Centre and State Governments to gear up their development machinery.

Maharashtra educational institutions (Regulation of Fees) Bill, 2011

2890. SHRI AVINASH PANDE : Will the Minister of HOME AFFAIRS be
pleased to state:

(a)  what is the status of the Maharashtra Educational Institutions (Regulation
of Fees) Bill, 2011 which has been reserved for the assent of the President under
Article 254 (2); and

(b) in how much time does Government expect to complete the entire
procedure?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
MULLAPPALLY RAMACHANDRAN) : (a) and (b) The Maharashtra Educational
Institutions (Regulation of Fee Bill), 2011 was received in the Ministry of Home Affairs
on 26.8.2011. The Department of School Education and Literacy and the Department
of Justice had made certain observations on the Bill which were sent to the State
Government for clarifications on 23.12.2011. The clarifications received from the State
Government have been sent to the Department School Education and Literacy and
Department of Justice for further consideration on 23.2.2012. The Department of Justice,
after considering the State Government’s clarifications, has conveyed their no objection.
The completion of entire procedure is linked to views of the Department of School
Education and Literacy on the clarifications received from the State Government and
validity of the Bill from Constitutional and legal angle. Hence no time-frame can be
fixed in this regard.

Employment for educated unemployed people

2891. SHRI DHIRAJ PRASAD SAHU : Will the Minister of HOUSING AND
URBAN POVERTY ALLEVIATION be pleased to state:

(a)  whether adequate steps have been taken by Government to provide
employment to the educated unemployed people in the urban areas of the country;

(b)  if so, the details thereof;

(c)  State-wise details of schemes initiated to alleviate urban poverty under
the Swarna Jayanti Shahari Rozgar Yojana (SJSRY) for the urban unemployed;

(d) the details of the institutes identified to impart training etc., under SJSRY
and Skill Training for Employment Promotion amongst Urban Poor (STEP-UP); and

(¢)  the State-wise details of the beneficiaries under the schemes?
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THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION
(KUMARI SELJA) : (a) to (¢) The Ministry of Housing & Urban Poverty Alleviation
is implementing an urban poverty alleviation scheme called Swarna Jayanti Shahari
Rozgar Yojana (SJSRY) since 1997 on all India basis. The scheme has been
comprehensively revamped in 2009. The revamped scheme aims at providing gainful
employment to the urban unemployed and under-employed poor, through encouraging
the setting up of self employment ventures by the urban poor living below the poverty
line, skills training and also through providing wage employment by utilizing their
labour for construction of socially and economically useful public assets. The revamped
Swarna Jayanti Shahari Rozgar Yojana (SJSRY) has five major components: -

@) Urban Self Employment Programme (USEP)-Targeting individual urban
poor for setting up of micro-enterprises.

(i)  Urban Women Self-help Programme (UWSP)-Targeting urban poor women
self-help groups for setting up of group-enterprises and providing them
assistance through a revolving fund for thrift & credit activities.

(iit)  Skill Training for Employment Promotion amongst Urban Poor (STEP-
UP)-Targeting urban poor for imparting quality training so as to enhance
their employability for self-employment or better salaried employment.

(iv) Urban Wage Employment Programme (UWEP) -Assisting urban poor by
utilizing their labour for construction of socially and economically useful
public assets, in towns having population less than 5 lakhs as per 1991
census.

(v)  Urban Community Development Network (UCDN)-Assisting the urban
poor in organizing themselves in self- managed community structures so
as to gain collective strength to address the issues of poverty facing them
and participate in the effective implementation of urban poverty alleviation
programmes.

(d) SJSRY scheme is being implemented through respective State
Governments. Institutes for skill training are identified by State Governments at their
level under the scheme. Since the scheme is being implemented by the State
Governments, no skill training institute has been identified at Central level. However,
for capacity building related training for stakeholders involved in implementation of
SJISRY, the following nodal training institutes are selected :-(i) Human Settlement
Management Institute (HSMI), New Delhi; (ii) Regional Centre for Urban and
Environmental Studies (RCUES), Lucknow; (iii) Regional Centre for Urban and
Environmental Studies (RCUES), Hyderabad; (iv) Regional Centre for Urban and
Environmental Studies (RCUES), Mumbai.
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(e)  Statement showing state-wise details of the beneficiaries under the scheme
of Swarna Jayanti Shahari Rozgar Yojana (SJSRY) is given in Statement.
Statement

Physical Progress (Cumulative since Inception 1997 to 2011-12) Under Swarna
Jayanti Shahari Rozgar Yojana (SJSRY)

Components Under SJISRY UWEP
SI.  States/UTs No. of No. of No. of No. of
No. Benficiaries Persons Women Mandays
assisted Trained Beneficiaries Created
under (STEP-UP) under (in lakhs)
USEP DWCUASs
(UWSP)
1 2 3 4 5 6
1 Andhra Pradesh 135298 184739 69077 98.11
2 Arunachal Pradesh 486 334 75 5.75
3 Assam 9008 9386 225 37.83
4 Bihar 23910 211051 19720 54.26
5 Chhattisgarh 21224 26968 1691 8.16
6 Goa 595 1570 60 1.96
7. Gujarat 72118 92423 0 2517
8. Haryana 29865 51572 8229 6.03
9 Himachal Pradesh 2347 5593 456 6.11
10  Jammu and Kashmir 13407 30297 304 0.88
11 Jharkhand 3735 24171 932 1.87
12 Karnataka 59381 90260 27995 39.67
13 Kerala 25086 57725 24299 425
14 Madhya Pradesh 204390 427717 19495 52.33
15 Maharashtra 107624 451762 203731 55.48

16  Manipur 15 9672 0 8.25
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1 2 3 4 5 6
17 Meghalaya 1978 1790 135 2.59
18  Mizoram 576 11496 172 17.39
19 Nagaland 1483 414 215 38.47
20 Orissa 64285 54788 45743 29.53
21  Punjab 8849 19148 220 5.69
22 Rajasthan 94636 64177 5446 31.72
23 Sikkim 573 397 0 4.29
24 Tamil Nadu 53101 186137 50936 87.64
25  Tripura 5542 20870 1779 6.61
26  Uttrakhand 2914 4793 25 6.93
27  Uttar Pradesh 214513 354037 15481 104.00
23 West Bengal 49004 109463 39005 47.15
29 A and N Islands 181 0 0 4.62
30 Chandigarh 435 5881 23 0.00
31 D and N Haveli 69 219 0 1.02
32 Daman and Diu 68 0 0 0.04
33 Delhi 1846 3835 114 0.00
34 Puducherry 4644 9645 4380 6.38
ToraL 1213186 2522330 539963 800.18

Allocation of funds to states under RAY

2892. SHRIMATI MOHSINA KIDWALI :
SHRI N. K SINGH :

Will the Minister of HOUSING AND URBAN POVERTY ALLEVIATION be
pleased to state:

(a)  the State-wise details of the funds allocated under the Rajiv Awas Yojana
(RAY) for the current year;

(b) the progress made under the RAY till date;



